f1 TEM NO 20 COURT NO. 9 SECTI ON | VA

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).24518/2004

(From the judgenent and order dated 25/08/ 2004 in SA No.176/2004

of H GH COURT OF M P. AT JABALPUR)

MOHANLAL HARYANI S| NDHI Petitioner(s)

VERSUS

SAl YAD FAZAL YAZDA Respondent ( s)

(Wth application for exenption fromfiling OT. and

with prayer for interimrelief)

Date: 10/12/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. VENKATARAVA REDDI
HON BLE MR JUSTI CE A K. NMATHUR
For Petitioner(s) M. Siddharth Bhat nagar, Adv.

M. Nirni mesh Dube, Adv.
Ms. Sonal Tripathi, Adv.

Ms. I ndra Sawhney, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng



ORDER

The special |eave petition is disn ssed.

(A.S. BISHT) (PROM LA NAGPAL)

COURT MASTER COURT MASTER



